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CENTRaAL aDMIM

ISTRATIVE TRIBUMN&L
PRIMCTIRPAL BENCH

Of 1LOLE 2000

Mew Delhi, this the &th dav of August, 2001

Mon b Lakshml Swaminathan, Yice-Chailrman (J)
Han ™ Gavindan 8. Tampi, Member (4D

Shici Brahm Prakash

S/a shri Harl Singh,

Working az Security Guard,

Under ondent Mol 3.,

Ao willage Pooth Kalan e.Lfapplicant

PL.ORainkalan, Delhi.

(By advocate Shri T.C.Aggarwal)
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1. Union of India
Through
The Seorehary,
FMinistry of Information &
Broadcasting, Shastri Bhawan,
Hew Delhi -~ 110 201.

2, Z. The Dv. Direchtor General
N (aadmn . 1 Doordarshan

Ooordarshan Bhawan, tMandi House
Hew Delhi ~ 110 00L.

]

The Station Enginser
High Power Transmitter,
Cocrdarshan, Pitampura,
Hew Delhi - 34.

(By advocate Shri R.V.Sinha)

0. R D E R _(ORAL)

e

By Hon’ble Smt. Lakshmi Swaminathan, Vice-~Chairman (J)
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Sl To.Cohggarwal,  learned counsel  for  the

applicant seeks permission to withdraw the 0.

2. In the above circumstances, 0a 1018,2000

iz dismiszed as withdrawn.
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JyéLﬁﬁN S. TaMPI) (ST . LAKSHMI SWQMINQTHQN)
b EMBER (A) YICE-CHaIRMaM (J)

Svikas/




